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(b) if so, the steps Government 
propose to take to cOULteract these 
elements? 

The MiDister of Stale in the MiDl8-
try of Home Mairs (Shri Vld)'a 
Charan Shukla): (a) aDd (b). The 
Covemment have no infonnation that 
some western elements are busy 
instigating disturbances in different 
States on separatist and religious 
issues. However undesirable activi-
ties of some foreign missionaries in 
.some states have come to notice, and 
.suitable action has been taken. 
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New NaUoDal Laboratories in Fourtll 
.Plan 

S'J01. Shri Sharda Nand: 
Shri Bharat Singh Chauhan: 
Shri BaDjit Singh: 

Will the Minister of EdUcaUOD· be 
·pleased to state: 

(a) whether any provision is being 
made in the Fourth Plan for the 
elitablishment of new national labo-
ratories in the country; and 

(b) if so, the number of such labo-
ratories to be set up? 

The Minlster of Edueation (Dr. 
TrI&'una Sen): (a) and (b). In view 
()f the allocation of Rs. 46 crores only 
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against Rs. 153 crores asked for the 
Fourth Plan proposals of the Council 
of Scientific and Industrial Research 
the Crllverning Body of the C.S.I.R: 
decided that these proposals should 
be carefully scrutinised de novo and 
items which might not have imme-
diate relevance to the country's needs 
~  be deleted, and that, if any anti-
Clpatory or advance action had been 
initiated, this should also be review-
ed with the same end in view. 

In accordance with the above de-
cision of the Crllverning Body, a Com-
mittee was appointed to review the 
proposals of the C.S.I.R. The Com-
mittee has submitted its first Report 
in which it has recommended that 
the existing Laboratories/Institutes 
should be the first charge on the 
Fourth Plan provision in order to 
ensure that they produce fruitful 
results; and no new Institutes should 
be established during the Fourth 
Plan period unless there are compel-
ling reasons. The Report was placed 
before the Governing Body at its 
meeting held on 15th July, 1967. No 
final decision has been taken on the 
recommendation of the Committee. 
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